
 म.  Measage  from  R.S,  NOVEMBER  26,  1986.0

 Auwewal  Report  aad  Review  on  the  work-

 ‘Ing  -of  the  Ceatee  -for  Environment,
 Abmetabed-for  the  year  1985-86.

 THE  MINISTER  ‘OF  STATE  IN  JHE.
 MINISTRY  OF  ENVIRONMENT  AND
 FORESTS  (SHRI  Z.  R.  ANSARI):  I  beg
 to‘lay  on  the

 Table
 -

 (1)  A  copy  ‘of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Centre  for  Environment
 Education,  Abmedabad,  for  the
 year  1985-86  along  with  Audited
 Accounts.

 (2)  A  Statement  (Hindi  and  English

 sions  of  sub-rule  (6).  of.  rule  186.
 of  the  Rules  -  of  Procedure  and
 Cenduct  .of  Business in  the.  Rajya
 Sabbe,  ।  .am

 directedਂ
 to  return

 herewith  -  the  ‘Appropriation
 (Railways)  No.  4  Bill,  1986,  which
 was  passed  by  the  Lok  Sabha  at
 its  sitting.  held  on  the  17th-
 November,  1986,  ane  transmitted
 to  the  Rajya  Sabha  for  its  reco-

 ‘mmendations  and  to  state  that
 this  House  has  no  recommenda-
 tions  to  make  to  the  Lok  Sabha
 in  regard  to  the  said

 Bill.
 mo

 versions)  regarding  Review  by  the  COMMITTEE  ON  PRIVATE  MEM-
 Government  on  the  Working  of,  BERS’  BILLS  AND  RESOLUTIONS
 the  Centre  for  Environment
 Education,  Ahmedabad,

 for
 the

 year  1985-86.  (English  /

 [Placed  in  Library,  See  No,  LT—3301/
 Twenty  Seventh  Report 86.]

 -
 SHRI  M..  THAMBI  DURAI

 (Dharamapuri)  :  ।  beg  to  present  the

 12,04  8
 rs,

 Twenty  Seventh  Report  (Hindi  and  English
 versions).  of  the  Committee  on  Private

 MESSAGES.  FROM
 RAJYA  SABHA,

 Members’  Bills  and  Resolutions.

 [English]  -

 SECRETARY  GENERAL  .::  Sir,  1  12.05  brs.
 “have  to  report  the  followmg  messages
 received  from  the  Secretary-General  of

 =  pUBLIC  ACCOUNTS  COMMITTEE
 Rajya  Sabha  धना

 (1  «In  accordance  with  the  provi-
 sions  of  rule  127.0  of  the
 rules  of  Procedure  ‘and  Con-
 duct  of  Business  in  the  Rajya

 [English]

 Action  taken  statements

 Sabha,  I  am  directed  to  inform  SHRI  E.  AYYAPU-  REDDY  :
 the  Lok  Sabha  that  the  Rajya  (Kurnool)  :  ।  beg  to  -lay  on  the  Table
 Sabha,  at  its:  sitting  held  on  the  English  and  Hindi  versions  of  the  following
 25th  November,  1986,  agreed  Statements :
 without  any  amendment  to  the
 Delhi  Fire  Prevention  and  Fire

 Safety  Bill,  1986,  which  was  (1)

 passed  by.  the  Lok  Sabha  at  its
 sitting  held  on  the  !2th

 Novem.
 ber,  1986”’.

 (i)  «In  accordance  with  the  provi-

 Statement  showing  action  taken
 by  Government  on  the  recom-
 mendations  contained  in  Chapter
 ‘I  and  final  replies  in  respect  of
 Chapter  V  of.  114th  Report  (Sixth
 Lok  Sabha)  on  Sugar  Exports  in
 1974  and  1975,


